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Allowance for serving defence officers and personnel, we have provided enough, that
is, I 2,250 per month towards the reimbursement of children education allowance;
% 6,750 per month towards the reimbursement of the house subsidy ...(Interruptions)...
The above limit is automatically raised by 25 per cent every time the dearness
allowance on revised pay structure goes above fifty percent, the amount is doubled
for the children of defence personnel, and the reimbursement will be done once a

year upon the completion of the financial orders ...(Interruptions)...

MR. CHAIRMAN: Shri Subhasish Chakraborty.... (Interruptions).... Nothing else
will go on record, this slogan shouting and all. That is the practice. Everybody should

take note of that. Neither the electronic media nor the print media ...(Interruptions)...

SHRI SUBHASISH CHAKRABORTY: How many children were covered after
the decision was made, and how many children are yet to be covered by the

educational concessions?

DR. SUBHASH RAMRAO BHAMRE: Sir, all the children of the serving
personnel taking educational concessions, they have to inform the Ministry by way

of application that not a single student has been left.
MR. CHAIRMAN: Right.
Status of PMAY-G

*47. KUMARI SELJA: Will the Minister of RURAL DEVELOPMENT be

pleased to state:

(a) the achievements made by Government under the Pradhan Mantri Awas
Yojana-Gramin (PMAY-G) in providing houses to common people of the country,
till date;

(b) the details of funds allocated, sanctioned and utilised under the said Yojana,

during the last three years, State/ UT-wise including Haryana;

(c) the number of houses which are under construction at present across the

country, State/UT-wise; and

(d) whether the States have responded positively, to the targets set to build these
houses and if so, the details thereof and if not, the reasons therefor along with the

action taken by Government thereon?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI RAM KRIPAL YADAV): (a) to (d) A Statement is laid on the Table of the

House.
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Statement

(a) to (d) The erstwhile rural housing scheme - Indira Awaas Yojana (IAY) has
been restructured into PMAY-G with effect from 01.04.2016 and is being implemented
through the State Governments/UT Administration. Under Pradhan Mantri Awaas
Yojana-Gramin (PMAY-G), as on 19.07.2018, a total of 42.56 lakh houses have been
constructed with the active cooperation of the State Governments/UT Administration
against the target of constructing 1.0 crore houses by March, 2019. The targets are
allocated to the States/UTs on the basis of housing deprivation parameters as per Socio
Economic and Caste Census (SECC), 2011 database and as verified by Gram Sabha.

The details indicating State/UT-wise targets, achievement made and houses under

construction under PMAY-G are given in the Annexure-I (See below).

The details indicating funds allocated, released and utilised under Rural Housing

Scheme, State/UT-wise during the last three years are given in the Annexure-II.
Annexure-1

Targets allocated, house constructed/under construction
State/UT-wise under PMAY-G

(Units in Nos.)

SI. State Name Targets allocated Houses Houses under
No. by MoRD Constructed construction
1 2 3 4 5
1. Andhra Pradesh 123112 27808 95304
2. Arunachal Pradesh 11221 0 11221
3. Assam 259814 38594 221220
4. Bihar 1176617 45975 1130642
5. Chhattisgarh 788235 386904 401331
6. Goa 761 0 761
7. Gujarat 204703 110944 93759
8. Haryana 38442 7511 30931
9. Himachal Pradesh 7385 4183 3202
10.  Jammu and Kashmir 38772 3621 35151
11.  Jharkhand 528791 214408 314383
12.  Karnataka 145349 36416 108933
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1 2 3 4 5

13. Kerala 42431 10660 31771
14. Madhya Pradesh 1399084 700742 698342
15.  Maharashtra 449820 180914 268906
16.  Manipur 9740 114 9626
17. Meghalaya 20745 395 20350
18.  Mizoram 6600 1507 5093
19.  Nagaland 8481 0 8481
20. Odisha 992558 509325 483233
21. Punjab 31084 886 30198
22. Rajasthan 687091 357262 329829
23.  Sikkim 1957 528 1429
24. Tamil Nadu 327552 89065 238487
25. Telangana 70674 0 70674
26. Tripura 24989 5314 19675
27. Uttar Pradesh 1171852 832552 339300
28. Uttarakhand 15776 6622 9154
29. West Bengal 1397474 683610 713864
30. Andaman and Nicobar 972 0 972

Islands
31. Dadra and Nagar Haveli 7605 1 7604
32. Daman and Diu 81 12 69
33. Lakshadweep 57 0 57
34. Puducherry 0 0 0

ToTAL 9989825 4255873 5733952

Data reported by States/UTs on Awaassoft as on 19.07.2018
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to Questions

Funds Allocated, Released and Utilized under PMAY-G/IAY State/UT-wise

including Haryana during the last three years

(X in lakh)
S1.No. State Central Allocation Central Release  Utilization
2015-16
1. Andhra Pradesh 28818.242 28113.322 50441.227
2. Arunachal Pradesh 952.509 4240.285 0.000
3. Assam 86481.143 87865.745 82379.441
4.  Bihar 103203.063 90718.460 97879.697
5. Chhattisgarh 17990.121 14025.750 25642.125
6. Goa 216.009 268.143 135.600
7. Gujarat 12559.255 12274.953 19615.211
8.  Haryana 12804.383 9174.585 9878.940
9. Himachal Pradesh 1849.666 2191.749 2374.072
10.  Jammu and Kashmir 5320.273 5363.087 5060.037
11.  Jharkhand 18302.402 29740.267 27393.813
12.  Karnataka 34981.856 60406.492 124448.353
13.  Kerala 21748.954 35717.191 39302.282
14. Madhya Pradesh 42417.048 57139.162 45778.398
15.  Mabharashtra 69347.868 34673.934 58326.682
16.  Manipur 2199.489 4681.350 366.000
17.  Meghalaya 3981.945 4950.954 3468.340
18.  Mizoram 610.803 759.240 277.425
19.  Nagaland 698.885 1068.221 0.000
20.  Odisha 70154.488 98281.938 167662.065
21.  Punjab 20898.262 1124.292 689.257
22.  Rajasthan 37198.563 39834.597 54924.480
23.  Sikkim 866.332 433.166 239.650
24.  Tamil Nadu 23069.206 21273.315 22011.222
25.  Telangana 24787.640 24787.526 34364.600
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S1.No. State Central Allocation Central Release  Utilization
26.  Tripura 6640.164 6876.038 5652.162
27.  Uttar Pradesh 156614.954 158312.826  197695.914
28.  Uttarakhand 4514.971 4164.847 5495.191
29.  West Bengal 159378.367 172273.428  305481.737
30. Andaman and Nicobar 443.290 0.000 0.000

Islands
31. Dadra and Nagar Haveli 113.945 56.972 0.000
32.  Daman and Diu 31.077 0.000 0.000
33.  Lakshadweep 11.689 0.000 0.000
34.  Puducherry 400.000 0.000 0.000
TotaL 969606.860 1010791.835  1386983.921

2016-17
1.  Andhra Pradesh 56200.250 21712.785 16706.827
2. Arunachal Pradesh 10993.117 5412.300 0.000
3. Assam 267324.750 132197.898 62273.367
4. Bihar 477477.968 211427.064 60613.095
5. Chhattisgarh 181109.260 83815.912 78739.095
6. Goa 569.573 284.785 353.400
7. Gujarat 85059.614 36527.407 9626.155
8.  Haryana 19136.611 7414.461 8214.350
9.  Himachal Pradesh 5931.190 3253.818 2368.300
10.  Jammu and Kashmir 20709.693 8033.007 2.250
11.  Jharkhand 172863.885 79630.141 42652.173
12.  Karnataka 69686.757 27863.995 804.180
13.  Kerala 24380.433 10049.440 15389.926
14. Madhya Pradesh 342581.680 170114.866  196839.982
15.  Mabharashtra 172540.337 73566.023 93661.437
16.  Manipur 11851.131 5767.410 1169.887
17.  Meghalaya 20722.043 8078.230 1037.363
18.  Mizoram 5847.664 2482.986 393.675
19.  Nagaland 10319.534 4676.217 0.000
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S1.No. State Central Allocation Central Release  Utilization
20.  Odisha 311871.520 149452.934 70944.720
21.  Punjab 18322.329 7559.100 377.090
22.  Rajasthan 187393.353 87153.102 72770.105
23.  Sikkim 2381.207 1190.605 186.650
24.  Tamil Nadu 132041.902 69059.770 19922.355
25.  Telangana 38157.735 14263.335 0.000
26.  Tripura 28875.108 13455.455 3060.463
27.  Uttar Pradesh 430753.033 223980.445 116942.347
28.  Uttarakhand 13216.023 7484.090 4937.960
29.  West Bengal 331772.002 139363.741 170856.240
30. Andaman and Nicobar 262.511 196.370 0.000

Islands
31. Dadra and Nagar Haveli 378.928 282.830 0.000
32.  Daman and Diu 67.353 49.880 0.000
33.  Lakshadweep 70.920 0.000
34.  Puducherry 400.000 0.000 0.000
TotAL 3451269.416 1605800.402  1050843.392

2017-18
1.  Andhra Pradesh 35985.830 35192.885 26454.131
2. Arunachal Pradesh 2661.140 1210.970 0.000
3. Assam 48816.800 166961.670  164306.060
4.  Bihar 413112.960 60257.060  389595.195
5. Chhattisgarh 158566.700 262507.140  419614.870
6. Goa 0.000 0.000 36.950
7. Gujarat 68221.670 53264.220  124591.050
8.  Haryana 9649.040 2153.840 17782.160
9. Himachal Pradesh 3055.380 5087.875 4029.930
10.  Jammu and Kashmir 26467.830 4982.112 9582.000
11.  Jharkhand 124547.280 162629.855  315951.592
12.  Karnataka 39150.260 59304.625 53789.277
13.  Kerala 7392.150 2140.780 13538.813
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S1.No. State Central Allocation Central Release  Utilization
14. Madhya Pradesh 296389.390 487626.830  795711.816
15.  Mabharashtra 113019.380 110207.766  230065.558
16.  Manipur 5855.296 7113.648
17.  Meghalaya 4520.410 4273.762 11655.267
18.  Mizoram 2182.940 644.250 2646.510
19.  Nagaland 832.990 39.000
20.  Odisha 269164.020 312405903  585156.165
21.  Punjab 4953.310 1602.060 3496.748
22.  Rajasthan 167453.400 189566.230  434129.545
23.  Sikkim 0.000 1058.850
24.  Tamil Nadu 97504.240 84848.578 113189.011
25.  Telangana 14762.590 4815.530 0.000
26.  Tripura 1531.950 18316.450 25118.733
27.  Uttar Pradesh 298544.560 494806.433  1028820.000
28.  Uttarakhand 5980.570 1381.400 8162.306
29.  West Bengal 280522.200 455666.018  797415.165
30. Andaman and Nicobar 326.980 33.070 0.000

Islands
31. Dadra and Nagar Haveli 999.650 330.880 55.200
32.  Daman and Diu 33.700 8.740 10.400
33.  Lakshadweep 70.920 0.000
34.  Puducherry 0.000 0.000
ToTAL 2495516.330 2988986.138  5583115.950

* Utilization reported by States/UTs on Awaas Soft as on 18.07.2018, it is reported against Total Available Funds which
includes Central Share, State Share, Interest accrued and Miscellaneous receipts.
MR. CHAIRMAN: Now, Q.No. 47 by Kumari Selja. Questioner not present.

Are there any supplementaries?

st fea sgR: A wvafa welqy, # d@3) Sff 4 S 9rsdl g P
g S TRIC gAY € 3R Wed & il &RT AT 7, ...(auM)... R 399 W
AT €, e S T i gt 8@, L (@ags)... S AR & O SR A8
2 3R I2 S 7 e |1 817 ...(FaUM)... 396 &9 dl =1 & g Rews &
Y E, b ITH U BR 9 & Ay S T2 81 S9d oY ST R’ R 3B T,
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Id fIT g AR 3R 5T ARAR T HIF S Y&l 82 IE ...(FAYH)... Th
T TSI FHWIT A 371 JE! 81 H HEAT AME! § qPb Al b R S el 8, df
9 TR Bl A qAN? IR, GAS T8l < V@1 2l ... (FAYF)... W, YAl 81 ¢ & 8l
AR, PO JAS 8l < Y& 8 ...(FagH)...

# W I Ied: W, IE 914 Fe! § (b ...(FaeH)... Rged & WM W
AR FE A S Bl $E AIolae 8 A 2022 d6 fEegwd $ |qul IR T,
...(TAIF)... TP U Ul B T8l €, ...(FAUM)... ITB] 8 UFHl B oAl
Ired ol I BHE F 2019 qF BT PoI HATBR 1 PRIS AR Bl HBM oI BT
TRAe foar 21 ...(caaum)...

MR. CHAIRMAN: Members from all sides--Opposition as well as the Ruling
Party--met me and said that they wanted Question Hour. There was a consensus on
that issue in the Business Advisory Committee. Accordingly, I have assured that we
will conduct Question Hour and Zero Hour. Question Hour is going on. If some
Members want to shout, that is not the practice in the House. They have given
notice; | have admitted it and it is set for tomorrow. They have now given another
notice under another rule, which is not admissible. It is not admissible as per the
rules. Discussing that under Rule 168 is not admissible. So, I have ruled it out.
...(Interruptions)... This is not the way to disrupt the House and deprive a large section
of the House of the valuable opportunity that they get by way of Question Hour.
I once again appeal to all the Members of the Telugu Desam Party and the YSR
Congress to go to their respective places, cooperate and help the House function so
that the people get justice. ...(Interruptions)... This is not the way. I am not going to
yield at all, come what may; you may do whatever you like. Democracy asks us to
debate and discuss. I have admitted the motion. You don’t want a discussion under
the motion. What else can I do? The motion is admitted. The Government is ready
for a discussion. If you make noise, the voice of Members who are raising questions

is not heard! So, I have to either take action or adjourn the House. ...(Interruptions)...

Let the second supplementary question be asked. ...(Interruptions)... Dr. Narendra

Jadhav. ...(Interruptions)...

DR. NARENDRA JADHAV: Sir, PMAY-G is a rural housing scheme.

...(Interruptions)...

MR. CHAIRMAN: Live telecast is not there; why are you wasting your energy?

...(Interruptions)...

3l M PUIA AET: W, T H qid GhAT g7 ...(FAYH)... A qiEE |
S o b, § we aedl § 9@ I8 919 98l § 99 g Bl L..(FadH)...
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15T €, 9o U9 0+t STHIF 81 Bl 59 a9 9 S9! Ve HAT I o1 BT
A9 e S 97 @7 B L..(FEY)... H A 9Edl § do ds U4 9 8, el
el W U ST 8, S landless &, ...(&AUM)... BARI WRHR Bl AAHDAT Bl
..(FAIM)... 1 SECC & HAMEgH § J8R Ml & oy AHM ided & fay o faar
frar 8, SOH 5T WRGRI 9 IE AMUE fHar T ® fF MY 9N landless &, S
TRT TRT €, S foIU STHIT SUTE BRI BT BTH BRI ...(Fgde )... JdT 8Tl H
A WAL S F g F9ed fBA1 § 9@ landless AR & fY SN SUa@ R
& I 50 WRER JARNY HRATS BRI ...(FIH)....

it QumUfa: 959 AN <@ B B ..L(EUH). .

3l M FUTE I1ed: H [epe 39 919 A WA g (b $ol (el IR ...(FaegH)....

MR. CHAIRMAN: Mr. Vijay Goel, Mr. Vijay Goel, ...(Interruptions)... Mr. Vijay

Goel, you are not supposed to show your back. ..(Interruptions)...

it IM FUTA AIed: AT FHTART HBIG, 5T IRBRI 6 A ¥ ...(FGEH). ..
S VBRI & A A S 3fded & oY R Ha1 T 81 ...(@@e™)... 374
BT & fodr & w20t Sft 9 e feam B ...(ag™)... 519 81 974 SUaed 81 Siea,
B9 S NGl B WAHGAT & MR TR AT g9 & fo1q If3 edfed &= &7
B HE| ... (FIIH). ..

it faeraR wae fAwTe: R, § AR ST S A ST 9redn § L (@aH). .. 3R,
AT 81 T & B ...(FAUH)... AIER, T Bl AfeX H /™l A1 ... (Fqae). ..
TR, JAEE B Sl value & R ST 1 faam 1 <@1 8, 98 98d @A B ...(FaEH). ..
H AR A Sl QS A8l g db A 9 H ISFAR Gl foha Al (IRAR)
ot €, N9 F 9N a8l 87 L..("auH)... V9 fhas an smafagE € eiR
SR B dP IMMA < AT AT L. (FGEH). ..

#f IM FUIA IEq: W, T < $ T W AR U Sl Aibs U &, I
el & ATAR Pl A IRAR, ...(FIUM)... Pl el T IER KR W A
S 3dha fhar o, ...(ag™)... S99 MMhad & B9d ¥, ...(FQH)... SECC Bl
JMYR 91 B &A1 3BT fHaT o, 4 BRIS 4 oG o W o, 596 a9 7™
R ATl ...(FAUH)... TAT UFHAT adopt B, ...(TALUM)... TAY IAD! I FHT
approve HRTH &1 HH fhar, T9H 1 BRIS 3¢ ARG AN BT I F91 1 < o,
reject fHATI ...(@AL)... T el TR 2 BRIS 62 @ AN VA &, [TTeh I Fh1
I T8 Bl ...(FGUF)... TIRI WRBR 7 07 forar € {6 &9 2019 6 Udb dxrs
RGN & T 7B qEGT L. (@EEF)... 3R S rest 1 BRIS 62 ARG AT €, SIH
g 2022 T&H FHT T BT B GRT B ...(TALH). ..

#it |HTafer: W1 w9 $AR A (). .
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3t YW FUTA FGT: FAEIGT, § AYD! qATS, b AT & 4 99 & IR, 2010 4
2014 & 919 P AT B 25.57 @ qbE1 B 0T fHA1 T2, L LL(@EgH)... $iR
TTSIY & 4 a9 B AT H ...(FAIM)... 1 BRIS 6 ARG BN a1 B HH B
T .. (FEHH). ...

it |uTafr: 81 T, SUdl Werg ¥ A oA 2l ...(FagF)... Wl J9 $HR
S ...(FAM).... T AT A0 e W 22 ... (AEM)....

. A $AR S Sl LLL(FEEE)....

MR. CHAIRMAN: Then, press the button. Staff should help him. @81 ST
<Ray 5 o1 A18® B B 8T €2 ...(FAYUM)... Now, it is working.

Al T $AR A FEORT HEIGY, MUB wEegd | H A H4E S 9 g™
AT ASHT (IO & Hed d f[d8R o) e I & arR H SIe1 9rsdn gl
...(@auH)... [I8R ¥ g9H B9 918l ¥ target achieve &1 TNl &, AT HAT i
A BT HE BRI

it |quTafr: fI8R &1 target achieve 781 §oTl &, I8 I Fel g3l 8, d I8 U
U8 I® Bl ...(qUH)...

2 W HUIA I1ed: Heled, I8 91 el & b Ppol el e @8R 4 16 o
AH™ g9 1 ol . (aem)... fidel & MR R forar &m oan 918 & feat #
9 IR I fRART & SR FbH g9 BT S A o1, ...(FaYM)... I 98 &l
RIS WRBR QRT 61 P UTg, el qoi8 | 894 99 CAIC dl HF B foal &l
...(FAUT).... 31 [T ARBR Pl 11 ARI HPH a9 &1 fOa 41 4 ggf 919 sl
Il B s @ [RART F ot F1o) fTapa 3 w8 o, RTae) auig 9 I WRAR
Bl BISAZIT BT ATHAT BIAT TS| ...(FAYM)... 9T G¥HR F 3fd 39 59 cHiC
B UAT P & oY g WR R HRIAE IRM™ IR 4 § IR I3 W 2 fF S
Tl o9 e o) 31 1 2, I¥ g8 B I ARBR FHI M1 & 3faR RN PR
M 3R TRIET & U A6 91 ST B .. (). ..

Proposals for upgradation of highways in Kerala

*48. SHRI M.P. VEERENDRA KUMAR: Will the Minister of ROAD TRANSPORT
AND HIGHWAYS be pleased to state:

(a) the details of the proposals received from Kerala Government for upgradation
or declaration of State roads/Highways into National Highways during the last three

years; and

(b) the number of proposals accepted so far along with the details of the total
amount sanctioned on these projects and the time-frame fixed for completion of these

projects?



